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DELHI VIDHAN SABHA

LIST OF BUSINESS

Thursday, March 20, 1997/Phalguna 29, 1918 (Saka)

2.00 P.M.

QUESTIONS

Questions as enterad in separate list to be asked and answers
given.

§5HCIA@ MENTION

Matters to be raised by Members as given in separate list.

CALLING ATTENTION

Shri Ramvir Singh Bidhuri :
Shri Deep Chand Bandhu

to call the attention of Chief Minister on the situation
arising out of supply of polluted and contaminated water from

River Yamuna to the resid2nts of Delhi.

LECGISLATIVE PRUPOSALS

CONSIDERATION AND PASSING OF BILLS

i, Shri Rajerdri Gupta, Minister of Law, Justice and
Legislative Affairs to move that the 'Delhi Members of
Legislative Assembly (Removal of pisqualification) Bill,
1996 as returned by the President of India with message
for reconsideration be taken into consideration.

ALSO to move that the Bill be passed.

2) Prof. Jagdish Mukhi, Minister of Finance to move that
the 'Delhi Tax on Luxuries (Amendment ) Bill, 1996' as
reported by the Select Committee  be taken  into
consideration.

ALSO to move that the Bill be passed.

BUDGET 1997-98

piscussion on the Statement of Estimated Receipts and
Expenditure of the Government of National Capital Territory

of Delhi for the year 19v7-98.

P.N. Gupta
Secretary



